Sixteenth Loksabha
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Title: The Minister of State in the Ministry of Parliamentary Affairs and
Minister of State in the Ministry of Water Resources, River
Development and Ganga Rejuvenation made a statement regarding
Government Business during the week commencing from 17th

December 2018 and submissions made by Members.

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT
AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL):
With your permission, Madam, I rise to announce that Government

7th

Business during the week commencing Monday, the 17™ of December,

2018 will consist of:-

Consideration of any items of Government Business carried over from
today’s Order Paper:- [It contains consideration and passing of (a) The
Transgender Persons (Protection of Rights) Bill, 2016; (b) The New
Delhi International Arbitration Centre Bill, 2018; (¢) The Consumer
Protection Bill, 2018; and (d) The Airports Economic Regulatory
Authority of India (Amendment) Bill, 2018.]

Consideration and passing of the following Bills:-
(a) The Dentists (Amendment) Bill, 2017;

(b) The DNA Technology (Use and Application) Regulation Bill,
2018;



(¢) The Protection of Human Rights (Amendment) Bill, 2018;
(d) The Personal Laws (Amendment) Bill, 2018;

(e) The Major Port Authorities Bill, 2016;

(f)  The Surrogacy (Regulation) Bill, 2016’ and

(g) The Public Premises (Eviction of Unauthorised Occupants )
Amendment Bill, 2017.

Consideration and passing of the National Trust for Welfare of Persons
with Autism, Cerebral Palsy, Mental Retardation and Multiple
Disabilities (Amendment) Bill, 2018 as passed by Rajya Sabha.

Discussion on Statutory Resolution seeking disapproval of the
Companies (Amendment) Ordinance, 2018 (9 of 2018) and
consideration and passing of the Companies (Amendment) Bill, 2018,

after introduction. (To replace an Ordinance).

The Discussion on Statutory Resolution seeking disapproval of the
Muslim Women (Protection of Rights on Marriage) Ordinance, 2018 (7
of 2018) and consideration and passing of the Muslim Women
(Protection of Rights on Marriage) Bill, 2018, after introduction. (To

replace an Ordinance).

Discussion on Statutory Resolution seeking disapproval of the Indian
Medical Council (Amendment) Ordinance, 2018 (8 of 2018) and
consideration and passing of the Indian Medical Council (Amendment)

Bill, 2018, after introduction. (To replace an Ordinance).



Consideration and passing of the Appropriation Bill relating to the
Second Batch of Supplementary Demands for Grants (including
Railways) for 2018-19.

HON SPEAKER: Submissions will be laid on the Table.
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gYT ¥ad W¥H & fawRid fear am|

- R HERIY AR JuT H Y@ fRUfd g & HRU HaRT SATGH!
B! BB WY BT JIHAT HAT US 8T 81 HRd WPR & gRI
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*SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Please

include the following topics in the next week’s List of Business.

1.The pollution level of metropolitan cities across the nation is
witnessing an alarming trend much to detriment of the health of city

dwellers which needs a comprehensive plan to deal with.

2.The brackish water contamination which includes arsenic, fluoride,
has assumed a disastrous dimension which also has been taking a toll of
lives silently. Immediate and necessary measures need to be taken to
save the people of this country who are forced to drink contaminated

water.
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foar Sg |
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TS g, O 371 9Tl W U ST ARl 81 Ul 81 R 39
favg IR Ted # I HUHR 34 diedl Bl Riee Jwh1g I d
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#*SHRI N.K. PREMACHANDRAN (KOLLAM): Please include the

following topics in the next week’s List of Business.

1. Crisis in Cashew Industry due to the imposition of customs duty and
necessity of a comprehensive package for the revival of the Cashew

Industry.

2. Waiver of Road and infrastructure cess for diesel used by mechanised

fishing vessels for fishing.



